Cause List for Mediation Centre

Date : 26/12/2025

Mediator : Ms. Anshu Aggarwal, Advocate
Case No.:  264/2011 Case ld: 2512M15882 Referring Judge : Ms. Deepika Goyal Shokeen, DJS
Case Type : MATRIMONIAL : MATRIMONIAL OTHERS Hearing Time : 12:30:00 AM
STATE Vs. PANKAJ MALHOTRA

Total Days spent : 6
Total : 1
Mediator : Ms. Meenakshi Verma, Advocate
Case No.: 537/25 Case ld: 2511M14886 Referring Judge : Ms. Kahkashan Jabin, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 12:00:00 AM
DEEPA Vs. ANIL

Total Days spent : 33
Case No.: 574/22 Caseld: 2512M15872 Referring Judge : Ms. Neha Pandey, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 12:00:00 PM
LAJJA WATI Vs. SATBIR SINGH

Total Days spent : 5
Case No.: 1908/25 Caseld: 2511M15107 Referring Judge : Sh. Vijay Kumar Dahiya, DHJS
Case Type : MATRIMONIAL : PETITION FOR DIVORCE Hearing Time : 2:00:00 PM
RITU ADHIKARI Vs. SANDEEP ADHIKARI

Total Days spent : 26
Case No.:  389/19 Caseld: 2512M15926 Referring Judge : Sh. Devanshu Sajlan, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 2:30:00 PM
SHUBHAM JAIN Vs. M/S CHELA RAM & SONS

Total Days spent : 5
Case No.:  1926/22 Caseld: 2512M15919 Referring Judge : Sh. Ankit Karan Singh, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:30:00 PM
AMIRSONS TIMBER Vs. MASCON PROJECT INDIA PVT LTD

Total Days spent : 5
Total: 5
Mediator : Ms. Neeru Garg, Advocate
Case No.: 3995/19 Case ld: 2509M13017 Referring Judge : Sh. Tanmay Batham, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:00:00 AM
SHRIRAM CITY UNION FINANCE LTD Vs. VIKRAM YADAV

Total Days spent : 90
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Total : 1

Mediator : Not Assigned, NIL

Case No.: 3545/17 Case ld: 2512M16140 Referring Judge : Sh. Arvind Dev, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 2:00:00 PM
SIMRIT SINGH Vs. ALLIED EASTERN COPORATION

Total Days spent : -2
Case No.: 544/25 Caseld: 2512M16141 Referring Judge : Ms. Shivli Talwar, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
FATIMA SIDDIQUI Vs. MOHD NAEEM

Total Days spent : -2
Total : 2
Mediator : Sh. Chandra Bose, Retd Judicial Officer
Case No.:  143/25 Caseld: 2512M15364 Referring Judge : Ms. Goma Dabas Gupta, DHJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 12:00:00 AM
HARPAL SINGH SANDHU Vs. KARAN SONI

Total Days spent : 19
Case No.: 118/25 Case ld: 2512M15632 Referring Judge : Sh. Harish Kumar, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 12:30:00 AM
OM LOGISTICS LTD Vs. SHUBH AUTOMOTIVE ACCESSORIES PVT LTD

Total Days spent : 12
Case No.: 348/19 Case ld: 2512M15922 Referring Judge : Sh. Manoj Kumar Sharma, DHJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 12:00:00 PM
KALI CHARAN SURYAVANSHI Vs. JAI PRAKASH

Total Days spent : 5
Total: 3
Mediator : Sh. Gaurav Deep Sahdev, Advocate
Case No.: 3552/19 Case ld: 2512M15630 Referring Judge : Ms. Poonam Singh, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 AM
AYE FINANCE LTD Vs. TABASHUM

Total Days spent : 12
Case No.: 27/22 Caseld: 2511M14281 Referring Judge : Sh. Ajay Gupta, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 11:00:00 AM
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M/S MITHI INTERIORS PVT LTD Vs. M/S LUMINOUS POWER TECHNOLOGIES PVT LTD

Total Days spent : 47
Case No.: 1331/24 Case ld: 2512M15918 Referring Judge : Ms. Neha Pandey, DJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 12:00:00 PM
M/S DIVYA TRADERS & CLEANING SERVICES Vs. MS JB ENTERPRISES

Total Days spent : 5
Case No.: 994/22 Case ld: 2512M15874 Referring Judge : Sh. Anil Chandhel, DHJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 12:00:00 PM
AJAY PAL LUTHRA Vs. RAJESH GULIA

Total Days spent : 5
Case No.:  340/22 Caseld: 2512M15869 Referring Judge : Ms. Shruti Sharma-Il, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
DEEPIKA KUMARI Vs. SANJEEV KUMAR

Total Days spent : 5
Case No.: 9668/25 Caseld: 2512M15629 Referring Judge : Sh. Navdeep Gupta, DJS
Case Type : 138 N. |. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
MOTI LAL DAGA Vs. ANITA SHARMA

Total Days spent : 12
Total: 6
Mediator : Sh. Jai Ram Garg, Advocate
Case No.: 5230/19 Caseld: 2511M15117 Referring Judge : Sh. Gaurav Ujjwal, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 3:00:00 PM
HDFC BANK LTD Vs. AVDESH KUMAR MISHRA

Total Days spent : 26
Total : 1
Mediator : Sh. Neeraj Gupta, Advocate
Case No.: 1565/23 Case ld: 2512M15550 Referring Judge : Ms. Hala Quamar, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 12:30:00 PM
HEMLATA Vs. CHANDER PRAKASH

Total Days spent : 12
Case No.: 2203/25 Caseld: 2511M14551 Referring Judge : Sh. Vijay Kumar Dahiya, DHJS
Case Type : MATRIMONIAL : PETITION FOR RESTITUTION OF CONJUGAL Hearing Time : 11:00:00 PM
DEEPIKA Vs. DEEPAK KUMAR PIPIL
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Total Days spent : 40
Total : 2
Mediator : Sh. Pradeep Kumar, Advocate
Case No.: 2523/17 Caseld: 2512M15551 Referring Judge : Sh. Danveer, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:30:00 AM
M/S MEHAK SALES PVT LTD Vs. M/S VARDHMAN PRECISION

Total Days spent : 12
Total : 1
Mediator : Sh. Rajesh Bhatia, Advocate
Case No.: 656/24 Caseld: 2511M14863 Referring Judge : Ms. Poonam Singh, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
HDFC Vs. SEEMA

Total Days spent : 33
Total : 1
Mediator : Sh. Rajesh Gupta, Advocate
Case No.: 11288/16 Case ld: 2509M13121 Referring Judge : Sh. Jiten Mehra, DHJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND Hearing Time : 12:30:00 AM
DEEPAK GUPTA Vs. PRAMOD GUPTA

Total Days spent : 90
Case No.: 5563/25 Case ld: 2511M14233 Referring Judge : Ms. Urvi Gupta, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
DCB BANK LTD Vs. ROHIT

Total Days spent : 48
Case No.: 70/24 Case ld: 2512M15304 Referring Judge : Sh. Lalit Kumar, DJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 3:00:00 PM
DHEERAJ KUMAR Vs. BAGMAL

Total Days spent : 20
Case No.: 352/24 Caseld: 2509M13123 Referring Judge : Sh. Sachin Gupta, DHJS
Case Type : MACT : MOTOR ACCIDENT CLAIM ACT CASES Hearing Time : 3:00:00 PM
AMIT KUMAR Vs. ARMAN

Total Days spent : 90
Case No.: 350/24 Caseld: 2509M13122 Referring Judge : Sh. Sachin Gupta, DHJS
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Case Type : MACT : MOTOR ACCIDENT CLAIM ACT CASES Hearing Time : 3:00:00 PM
JAGDISH KUMAR Vs. ARMAN

Total Days spent : 90
Total: 5
Mediator : Sh. Rajinder Singh, DHJS
Case No.:  3875/24 Caseld: 2512M15544 Referring Judge : Ms. Poonam Singh, DJS
Case Type : 138 N. |. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
OJAS FOOTWEAR INDIA PVT LTD Vs. SHUBHAM BAPURAV SONVANE

Total Days spent : 12
Total : 1
Mediator : Sh. Vineet Malhotra, Advocate
Case No.:  396/25 Case ld: 2509M12568 Referring Judge : Sh. Anil Chandhel, DHJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 11:00:00 AM
REKHA KAPOOR Vs. RENU KAPOOR

Total Days spent : 100
Total : 1
Mediator : Sh. Vivek Gupta, Advocate
Case No.: 819/23 Case ld: 2512M15361 Referring Judge : Ms. Shivli Talwar, DJS
Case Type : MATRIMONIAL : DOMESTIC VIOLENCE Hearing Time : 2:00:00 PM
EESHITA Vs. PIYUSH GROVER

Total Days spent : 19
Total : 1
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